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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, (CZ) AT BHOPAL (MP) 

ORIGINAL APPLICATION NO.  157/2025 

 

In the matter of: 

MUKESH GAIKWAD         APPLICANT(S) 

Versus 

MOEF & CC & ORS.    RESPONDENTS 

 
 

STATUS REPORT ON BEHALF OF RESPONDENT NO. 3, 4, 5, 8 & 9 

 

IT IS MOST RESPECTFULLY SUBMITTED HERE IN UNDER: 

1. That, the issue raised by the applicant in this instant Original Application is of 

rampant illegal sand mining being carried out in the districts of Harda, Dewas, 

and Raisen in Madhya Pradesh in violation of the Environment (Protection) 

Act, 1986, the Mines and Minerals (Development and Regulation) Act, 1957, the 

EIA Notification, 2006, the Wetlands (Conservation and Management) Rules, 

2017, and various binding judicial precedents and policy guidelines. Further it 

is mentioned that no mining leases were formerly executed. None of the 

contractors obtained mandatory statutory approvals. DSR was not prepared, 

nor were approved mining plans prepared. Despite these illegalities large scale 

illegal excavation is going on. The contractor has constructed unauthorized 

roads, ramps and loading platforms across and along riverbeds and floodplains, 

without any environmental assessment or approval. These structures obstruct 

natural river flow, increase flood risks, destroy aquatic habitats, and severely 

impact the groundwater recharge zones. These contractors are using heavy 

machinery within river channels which has caused siltation, erosion of 
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riverbanks, and destruction of riparian vegetation, leading to irreparable 

damage to the ecology. 

2. That, the Hon’ble Tribunal vide its order dated 21.11.2025 has directed that a 

report be submitted in respect of the illegal mining as alleged in this instant 

Original Application in District Dewas, Harda and Raisen. The relevant portion 

of the order dated 21.11.2025 of this Hon’ble Tribunal is reproduced 

hereinbelow for the convenience of the Hon’ble Tribunal :  

“…4. We do not deem it appropriate but at this stage we may only call 

for a report from the Chief Secretary, State of MP and Principal 

Secretary (Mines and Mineral Department), State of MP who were 

approached through complaint dated 30.05.2025 by the applicant 

regarding illegal sand mining but these two authorities have not been 

made parties in the present application as respondent.” 

3. In compliance of the directions of this Hon’ble Tribunal the information 

submitted by the concerned District Mining Officers to the Director, Geology 

and Mining Department. 

4. It is humbly submitted that, in District Harda 16 sand mines have been 

auctioned through e – tenders for 3 years and the contract was awarded to M/s 

Sai Surya Professional Services Pvt. Ltd. It is submitted that, these 16 mines 

could not start its operation due to non-availability of statutory permissions.  

5. Furthermore, the Hon’ble National Green Tribunal, has issued certain 

directions in OA no. 50/2024 and 66/2024, in compliance of which re – 

verification of the said 16 sand mines was undertaken and after physical 

verification it was found that most of the area of the said sand mines is 

submerged in river Narmada. It is submitted that, 5 new sand mines were 

identified on the bank of river Ganjal in tehsil Timarni, District Harda and have 
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been sent for further approval. It is submitted that, on physical verification, no 

illegal mining was found in all the 16 sand mines, previously sanctioned. A 

detailed report was submitted by the Collector (Mining), District Harda to the 

Director, Geology and Mining Department bearing no. 782/खनिज/2025-26 dated 

12.01.2026. A copy of the detailed report submitted by the Collector (Mining), 

District Harda to the Director, Geology and Mining Department bearing no. 

782/खनिज/2025-26 dated 12.01.2026 is marked and annexed herewith as 

Annexure R – 1 (Colly.). 

6. It is submitted that, a total no. of 75 cases has been registered in District Harda 

for illegal transportation and illegal mining and a sum of Rs. 29,87,984/- has 

been imposed on the violators and a sum of Rs. 19,86,234/- has been recovered 

from 57 violators. It is submitted that, the recovery of the rest amount is under 

process. The details of the cases registered in District Harda and penalties 

imposed on the violators in tabular form is marked and annexed herewith as 

Annexure R – 2. 

7. It is most humbly submitted that, in District Raisen 56 sand mines have been 

auctioned through e – tenders for 3 years i.e. from 03.11.2023 to 02.11.2026 

and the contract was awarded to M/s Vanshika Mining Works LLP. It is further 

submitted that, out of these 56 sand mines, 38 sand mines are in operation with 

all the statutory permissions and remaining 18 sand mines could not start 

operation because of non – availability of statutory permissions. It is submitted 

that, the Mining Inspector has inspected all the operational mines and found 

no illegal mining. During the inspection no ramps or embankments were found 

that could block the Narmada River flow. It is also submitted that, mining and 

transportation are done as per rules, with royalty being paid regularly. A 
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detailed report was submitted by the Mining Officer, District Raisen to the 

Director, Geology and Mining Department bearing no. 57/खनिज/2026 dated 

08.01.2026 is marked and annexed herewith as Annexure R – 3 (Colly.). 

8. It is submitted that, a total no. of 124 cases has been registered in District 

Raisen for illegal transportation and illegal mining and a sum of Rs. 52,28,134/- 

has been recovered from the violators. The details of the cases registered in 

District Raisen and penalties imposed on the violators in tabular form is 

marked and annexed herewith as Annexure R – 4.  

9. It is humbly submitted that, in District Dewas 28 sand mines have been 

auctioned through e – tenders for 3 years and the contract was awarded to M/s 

HSM Holdings. It is submitted that, these 28 mines could not start its operation 

due to non-availability of statutory permissions.  

10. Furthermore, the Hon’ble National Green Tribunal, has issued certain 

directions in OA no. 50/2024 and 66/2024, in compliance of which re – 

verification of the said 28 sand mines was undertaken and after physical 

verification it was found that most of the area of the said sand mines is 

submerged in river Narmada. It is submitted that, 7 new sand mines were 

identified on the bank of river Narmada, District Dewas and have been sent for 

further approval. It is submitted that, on physical verification, no illegal mining 

was found in all the 28 sand mines, previously sanctioned. A detailed report 

was submitted by the Collector (Mining), District Dewas to the Director, 

Geology and Mining Department bearing no. 31/खनिज/2025-26 dated 

07.01.2026. A copy of the detailed report submitted by the Collector (Mining), 

District Harda to the Director, Geology and Mining Department bearing no. 
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31/खनिज/2025-26 dated 07.01.2026 is marked and annexed herewith as 

Annexure R – 5 (Colly.). 

11. It is submitted that, a total no. of 104 cases has been registered in District Dewas 

for illegal transportation and illegal mining and a sum of Rs. 34,94,144/- has 

been recovered from the violators. The details of the cases registered in District 

Dewas and penalties imposed on the violators in tabular form is marked and 

annexed herewith as Annexure R – 6.  

12. An affidavit in support of this Status Report is filed herewith. 

13. The Hon'ble Tribunal may kindly be pleased to take the Status Report on 

record and pass appropriate orders.  

 

Date: 24.01.2026 

Place: Bhopal 

 

Through Counsel  

Prashant M. Harne  

Standing Counsel 

State of Madhya Pradesh 
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S. No.
Case Reg. 

No.
Name and address of person 
Involved in Illegal Transport.

Registration No.
Mineral 
Seized.

Mineral 
Quantity

Imposed 
Penalty (Rs.) 

Deposited 
Penalty (Rs.)

1 01/2025-26
SUNIL KORKU , GRAM 

PADIYADEH
MP41AZD062 Sand

3.000 - Cubic 
Meter

31625 31625

2 02/2025-26
ANIL SARAN , GRAM 

SANDALPUR
MP41AC6705 Sand

3.000 - Cubic 
Meter

31625 31625

3 04/2025-26 DARYAV SINGH , DEWAS MP09ZL9911 Sand
3.120 - Cubic 

Meter
48450 48450

4 05/2025-26
NIRAJ SHARMA , GRAM 

MANDI TAHSIL 
NASRULLAGANJ

MP04ZV2563 Sand
3.000 - Cubic 

Meter
31625 31625

5 11/2025-26
MUBARIK SHAH , GRAM 

SATVAS
NONE Sand

5.000 - Cubic 
Meter

35375 35375

6 06/2025-26 ABHISHEK , GRAM NANASA RJ09GD7537 Sand
26.000 - Cubic 

Meter
449750 0

7 07/2025-26
GOURAV SINGH , GRAM 

BORKHEDA
MP41ZD1523 Sand

1.500 - Cubic 
Meter

7525 7525

8 09/2025-26
LAXMAN SINGH , GRAM 
SANKOTA DIST UJJAIN

MP13H1335 Sand
3.000 - Cubic 

Meter
45625 45625

9 08/205-26
MITHUN SINGH SENDHAV , 

NEMAVAR MARG
MP41AD3468 Sand

1.500 - Cubic 
Meter

7333 7333

10 03/2025-26
SHAHRUKH , GRAM 

AMBADA
MP41AC4292 Sand

6.000 - Cubic 
Meter

37250 37250

11 10/2025-26
SHAKIL KHAN , GRAM 

DEHRIYA TAHSIL KANNOUD
MP41ZC6740 Sand

6.000 - Cubic 
Meter

25000 25000

12 25/2025-26
IRFAN KHAN , GRAM 

AMBADA
NONE Sand

6.000 - Cubic 
Meter

37250 37250
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13 29/2025-26 ASHIK , GRAM NIMKHEDA NONE Sand
6.000 - Cubic 

Meter
37250 37250

14 26/2025-26 DINESH , GRAM PIPLANI NONE Sand
3.000 - Cubic 

Meter
31625 31625

15 30/2025-26
IRSHAD KHAN , GRAM 

BICHKUA
NONE Sand

3.000 - Cubic 
Meter

31625 31625

16 24/2025-26
MUBARIK SHAH , GRAM 

SATVAS
MP41ZC0690 Sand

6.000 - Cubic 
Meter

37250 37250

17 53/2025-26
MAHESH SOLANKI , 

NAGUKHEDI
MP41HA0051 Sand

2.000 - Cubic 
Meter

18886 18886

18 27/2025-26
NAVJEET SINGH , GRAM 

CHIPANER
MP37AC6245 Sand

3.000 - Cubic 
Meter

31625 31625

19 21/2024-25
SONU RATHORE , GRAM 

GOLA GUTHAN
MP41ZB8346 Sand

6.000 - Cubic 
Meter

37250 37250

20 14/2025-26 RAMOTAR , NEMAVAR MP47AZ3377 Sand
5.000 - Cubic 

Meter
35375 35375

21 16/2025-26 SONU , GRAM NEMAVAR MP54A9324 Sand
5.000 - Cubic 

Meter
35375 35375

22 17/2025-26 YASIN , GRAM NEMAVAR MP41AB0348 Sand
5.000 - Cubic 

Meter
35375 35375

23 18/2025-26 MONU , GRAM NEMAVAR MP41ZF4338 Sand
5.000 - Cubic 

Meter
35375 35375

24 19/2025-26
MOHIT SINGH THAKUR , 

GRAM AJNAS
NONE Sand

6.000 - Cubic 
Meter

37250 37250

25 22/2025-26
RAVISHANKAR SONIYA , 

GRAM NEMAVAR
MP41AD4371 Sand

5.000 - Cubic 
Meter

35375 35375

26 23/2025-26
AJAY VISHNOI , 
NARAYANPURA

MP41ZA4313 Sand
6.000 - Cubic 

Meter
37250 37250
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27 28/2025-26
MAHESH , GRAM 
NARAYANPURA

NONE Sand
6.000 - Cubic 

Meter
37250 37250

28 31/2025-26
GHISURAM , GRAM 

NARAYANPURA
MP41AB5443 Sand

6.000 - Cubic 
Meter

37250 37250

29 34/2025-26
AARIF KHAN , GRAM 

BICHKUA
MP41AD0847 Sand

6.000 - Cubic 
Meter

37250 37250

30 49/2025-26 PREMLAL YADAV , PIPLANI MP12ZD3653 Sand
6.000 - Cubic 

Meter
37250 37250

31 50/2025-26
HEDAR KHAN , GRAM 

SIKANDARKHEDI
MP41ZC1251 Sand

6.000 - Cubic 
Meter

37250 37250

32 51/2025-26
JITENDRA GUJAR , GRAM 

BHERYPURA
MP41ZE1892 Sand

6.000 - Cubic 
Meter

37250 37250

33 52/2025-26
ASAR KHAN , GRAM 

DUDHVAS
MP41ZE5781 Sand

6.000 - Cubic 
Meter

37250 37250

34 54/2025-26
AJAY , GRAM 

NARAYANPURA
NONE Sand

6.000 - Cubic 
Meter

37250 37250

35 55/2025-26
MUFIT KHAN , GRAM 

SIKANDARKHEDI
NONE Sand

6.000 - Cubic 
Meter

37250 37250

36 35/2025-26
AAJAD KHAN , GRAM 

BORKHALIYA
NONE Sand

6.000 - Cubic 
Meter

37250 37250

37 36/2025-26
SHAFIK KHAN , GRAM 

AMBADA
MP41ZC4794 Sand

6.000 - Cubic 
Meter

37250 37250

38 37/2025-26
SHAHRUKH , GRAM 

AMBADA
NONE Sand

6.000 - Cubic 
Meter

37250 37250

39 38/2025-26 ISRILE KHAN , GRAM ATVAS MP41AB3575 Sand
6.000 - Cubic 

Meter
37250 37250

40 42/2025-26
ASHIK MOHAMMAD , GRAM 

BAHIRAVAD
MP41ZB6917 Sand

6.000 - Cubic 
Meter

37250 37250
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41 43/2025-26
NITIN DHANGAR , HRAM 

AJNAS
NONE Sand

6.000 - Cubic 
Meter

37250 37250

42 44/2025-26
GENDALAL , GRAM 

NARAYANPURA
MP41ZF2821 Sand

6.000 - Cubic 
Meter

37250 37250

43 39/2025-26
DEEPAK RAJPUT , GRAM 

RAJOR
MP41AC9296 Sand

6.000 - Cubic 
Meter

37250 37250

44 41/2025-26
MEHBUB KHAN , GRAM 

MIRJAPUR
NONE Sand

6.000 - Cubic 
Meter

37250 37250

45 40/2025-26 TAYYAB , GRAM ATVAS NONE Sand
6.000 - Cubic 

Meter
37250 37250

46 45/2025-26
BHARAT BHARTI , ARJUN 

NAGAR BALGADH
MP09HH2641 Sand

4.800 - Cubic 
Meter

57640 57640

47 46/2025-26
VINOD , GRAM KANA 

BUJURG
NONE Sand

6.000 - Cubic 
Meter

37250 37250

48 48/2024-25
BHUJRAM , GRAM 

KHUDGOAN
MP41AA1950 Sand

6.000 - Cubic 
Meter

37250 37250

49 57/2025-26 SAHIL KHAN , TAMKHAN NONE Sand
6.000 - Cubic 

Meter
37250 37250

50 58/2025-26 RAVI DEVDA , GRAM AJNAS NONE Sand
6.000 - Cubic 

Meter
37250 37250

51 59/2025-26
RAGHVENDRA NAGLE , 

GRAM CHIPANER
NONE Sand

6.000 - Cubic 
Meter

37250 37250

52 60/2025-26
BALKRUSHN MINA , GRAM 

MANORA
MP41AB3471 Sand

6.000 - Cubic 
Meter

37250 37250

53 62/2025-26
RAMESHVAR , GRAM 

KANNOUD
MP41AA9837 Sand

6.000 - Cubic 
Meter

37250 37250

54 71/2025-26
KACHRULAL RATHORE , 

GRAM CHICHLI
MP41ZF0720 Sand

2.000 - Cubic 
Meter

29750 29750
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55 63/2025-26 KHURSHID , GRAM AMBADA T053722072GN Sand
6.000 - Cubic 

Meter
37250 0

56 64/2025-26
MAKBUL KHAN , GRAM 

AJNAS
MP41ZE4926 Sand

6.000 - Cubic 
Meter

37250 37250

57 65/2025-26 ALTAF MACIYA , KANNOD MP41AD2436 Sand
6.000 - Cubic 

Meter
37250 37250

58 66/2025-26
RAMESHVAR , GRAM 

SATVAS
NONE Sand

6.000 - Cubic 
Meter

37250 37250

59 67/2025-26 SHER KHAN , KANNOD NONE Sand
6.000 - Cubic 

Meter
37250 37250

60 68/2025-26 SABID , ATVAS NONE Sand
6.000 - Cubic 

Meter
37250 37250

61 69/2025-26 MUMMU KHAN , TAMKHAN NONE Sand
6.000 - Cubic 

Meter
37250 37250

62 70/2025-26
RITESH SINGH , GRAM 

CHICHLI
MP41ZF7261 Sand

2.000 - Cubic 
Meter

29750 29750

63 78/2025-26
MAYANK RATHORE , 

DEWAS
MP41HA2071 Sand

5.000 - Cubic 
Meter

55455 55455

64 79/2025-26 DILIP , DHANDHEDA MP37GA2491 Sand
3.500 - Cubic 

Meter
50292 50292

65 74/2025-26
VISHNU SAHU , 

KHATEGOAN
MP41ZB5356 Sand

6.000 - Cubic 
Meter

37250 37250

66 75/2025-26
RAKESH RATHORE , GRAM 

CHICHLI
MP41AD2353 Sand

6.000 - Cubic 
Meter

37250 37250

67 76/2025-26
HANIF KHAN , 

MANIRAMPURA KHACHROD
MP37ZE0142 Sand

6.000 - Cubic 
Meter

37250 37250

68 72/2025-26
DEEPANSHU DIXIT , GRAM 

DHOLPUR
MP42ZC8295 Sand

6.000 - Cubic 
Meter

37250 37250
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69 73/2025-26
DEEPAK KUMAR , GRAM 

DHOLPUR
MP37ZG9466 Sand

6.000 - Cubic 
Meter

37250 37250

70 86/2025-26
ABHISHEK GOUD , GRAM 

JAGTA
MP41ZA7002 Sand

5.400 - Cubic 
Meter

36125 36125

71 84/2025-26
PANKAJ SHARMA , GRAM 

KHUDGOAN
MP41AA1950 Sand

3.000 - Cubic 
Meter

31625 31625

72 87/2025-26
ATMRAM , GRAM 
NARAYANPURA

MP41ZC1238 Sand
3.000 - Cubic 

Meter
31625 31625

73 91/2025-26 SHAHRUKH SHEIKH , ATVAS MP41ZJ6477 Sand
3.000 - Cubic 

Meter
31625 31625

74 92/2025-26
SATISH YADAV , GRAM 

RAIPURA
MP41ZH1724 Sand

6.000 - Cubic 
Meter

37250 37250

75 93/2025-26
RAKESH PRAJAPATI , 

BAMNIKHURD
MP41ZF0767 Sand

1.380 - Cubic 
Meter

12213 12213

76 94/2025-26
VIKAS KALOTA , 

BIJALGOAN
MP41ZK6140 Sand

6.000 - Cubic 
Meter

37250 37250

77 100/2025-26 SAHRUKH KHAN , SATVAS MP41ZH1253 Sand
5.000 - Cubic 

Meter
35375 35375

78 95/2025-26 MAHESH , GRAM MANGROL MP37ZC3347 Sand
2.660 - Cubic 

Meter
22613 22613

79 96/2025-26
ANSAR SHAIKH , GRAM 

ATVAS
MP41AC6874 Sand

6.000 - Cubic 
Meter

37250 37250

80 97/2025-26 ARJUN , GRAM AJNAS MP41ZG1122 Sand
6.000 - Cubic 

Meter
37250 37250

81 99/2025-26
SHAHRUKH KHAN , GRAM 

DUDHVAS
MP41AB3575 Sand

5.000 - Cubic 
Meter

35375 35375

82 90/2025-26 ABID KHAN , ATWAS MP41AD1494 Sand
3.000 - Cubic 

Meter
31625 31625
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83 107/2025-26 YASHVANT SINGH , INDORE MP41ZE8808 Sand
2.000 - Cubic 

Meter
38084 38084

84 210/2025-26 KALURAM , MANPUR MP09HJ5813 Sand
2.000 - Cubic 

Meter
31417 31417

85 215/2025-26
MUKESH CHOUDHRI , 

INDORE
MP09DZ6512 Sand

2.000 - Cubic 
Meter

38084 38084

86 216/2025-26 JITENDRA , INDORE RJ25GA7986 Sand
2.000 - Cubic 

Meter
31417 31417

87 217/2025-26 SUNIL THAKUR , INDORE MP09AS8011 Sand
2.000 - Cubic 

Meter
31417 31417

88 218/2025-26 RAJJAB KHAN , NANASA RJ09GE7771 Sand
2.000 - Cubic 

Meter
31417 31417

89 104/2025-26 SHAHJAD SHAH , JIYAGOAN MP09HJ8001 Sand
2.000 - Cubic 

Meter
31417 31417

90 105/2025-26 KAMAL , INDORE MP09HJ4371 Sand
2.000 - Cubic 

Meter
31417 31417

91 108/2025-26 GULAB , DHAR MP11Z6677 Sand
2.000 - Cubic 

Meter
31417 31417

92 210/2025-26 JAGDISH RATHORE , UJJAIN MP09DN3629 Sand
2.000 - Cubic 

Meter
38084 38084

93 211/2025-26 GOPAL , INDORE MP09DA3294 Sand
2.000 - Cubic 

Meter
31417 31417

94 212/2025-26
GATTU SINGH SOLANKI , 

SONAKATCH
RJ09GE9118 Sand

2.000 - Cubic 
Meter

31417 31417

95 213/2025-26 SHUBHAM MORE , KUKSHI MP09HJ5771 Sand
2.000 - Cubic 

Meter
31417 31417

96 214/2025-26 SANJAY GARG , INDORE RJ09GD4803 Sand
2.000 - Cubic 

Meter
31417 31417
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97 215/2025-26 ROHIT AGARWAL , INDORE MP09HJ3629 Sand
2.000 - Cubic 

Meter
38084 38084

3331830
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S. No. Case Reg. No. Case Reg.
Date.

Name and address of person Involved in
Illegal Transport. Registration No. Mineral

Seized.
Mineral
Quantity

Imposed
Penalty

(Rs.)

Deposited
Penalty (Rs.)

1 01/2025-26 20/5/2025 LALIT VARMA , GRAM PATVARI
MOHALLA NONE Sand 10.500 - Cubic

Meter 40376 40376

2 05/2025-26 12/6/2025 BHAGAT SINGH BHARTI , GRAM
KUMHARIYA RAO MP41AB9581 Sand 4.000 - Cubic

Meter 16000 16000

3 07/2025-26 29/6/2025 DINESH , GRAM JAGTHA MP41ZA7002 Sand 4.000 - Cubic
Meter 16000 16000

4 09/2025-26 29/6/2025 SOURABH UIKEY , GRAM GRAM
GOGHRA NONE Sand 4.000 - Cubic

Meter 16000 16000

5 10/2025-26 14/7/2025 AHMAD , GRAM ATVAS MP41AC6874 Sand 4.000 - Cubic
Meter 16000 16000

6 18/2025-26 16/9/2025 PAWAN PANCHOULI , GRAM DOKAKAI MP41AD0213 Sand 5.250 - Cubic
Meter 20688 20688

7 20/2025-26 16/11/2025 SUNIL RAMESH VARMA GRAM
KANNOD NONE Sand 6.000 - Cubic

Meter 37250 37250

        162314

पिरवहनउत्खनन
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BEFORE THE NATIONAL GREEN TRIBUNAL 

In the matter of: 
MUKESH GAIKWAD 

MOEF & CC & 0RS. 

Accepted: 

Name & Father's/ Husband 
Name 

In witness whereof we do hereunto set our hand to these presents. the 
contents of which have been duly understood by us, this đay of 

Mahendra Patel 
S/o Shri C. S. 

Patel, 

CENTRAL ZONAL BENCH BHOPAL 

ORIGINALAPPLICATION NO. I57/2025 

1, the Petitioner/ Appellant ApplicanU Claimant RespondenvV Non-Applican/ 
Defendant named below do hereby appoint, engage and authorise advocatels) named 

below to appear, act 

and plead in aforesaid case procoedings which shall include applications 
for restoration, setting aside of ex-parte orders, corrections, 

modifications, review and recail of orders pansed in 

these proceedings, in this Court or in any other court in which the same 
may be tried/heard/proceeded with and also in the appellate, revisional or 

executing court in respect of proedings 

arising Irom this case'proceedings as per agreed terms and conditions 
and authorise them to sign and file pleadıngs, appeal, cross 

objection for the prosecution/defence of the said case in 

all its stages and also agree to ratify and acts done by them as if done by us 

Name and Enroliment 
No. in State Bar 

Council 
PRASHANT M. HARNE 

MP/610A/1995 

MEHUL BHARADWAJ 

Posted as 
Mining Officer, 
Raisen, 

Office 
Collectorate, 
Mining Section, 
District Raisen 

Particulars (in block letters) of each Party Executing 
Vakalatnama 

Telephone No. 
Registered Address (if any) 

at 

(M.P.) 

Versus 

Address for Service 

240, UCI LAWYERS 
CHAMBERS, ARERA 
HILLS, BHOPAL 

APPLICANT(S) 

E-Mail address 
(if any) 

RESPONDENTS 

Particulars (in block letters) of each Advocate Accepting Vakalatnama 

E-Mail Address 
(if any) 

9425328015 

Status in the case 

RESPONDENT 

Telephone Number 

9425041311 

Full Signature/ 
Thumb Print 

Full Signatures 
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